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Hon b le Mr.  S. K. Ag rawa 1, J. M. 

r Rs i‘ce sh Gupta proxy counsel to Shri R. R. 

3hi vha re Sr t Sh.Lshir Kumar proxy to 3:1:1 A .MohieyA. 	ko  for 

re spondent 

Learned lawye r 	app 1. ic an t sid)raits ta t the 

re I lei sought f r 	s bpen giver to t114 appi:Lca i t, the r e - 

io re &ppl lean t doe s not want to 1..) er sue th Es ma tter. 

therefore, dismiss this original a ppl Ica t ion 

as not pressed. 

satya/ 


